
E A H TI I H U T A

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC. Vu-21/2005/333/A

Shri Utpal Rajkhowa,

Registrar (Vigilance),

Gauhati High Court,

Guwahati.

From

To,

Sub:

Ref:-

Madam,

Smti Moushumi De,

District & Sessions Judge,

Bongaigaon.
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{ The Project Manager, Gauhati High Coutt

A
t1

Withreferencetotheabove,Iamdirectedtoinformyouthatyourprayerfor

station leave permission, from the morning of 13'01'2024 tilt the morning of

17,oL,zo24,hasbeengranted'Thenextseniormost]udicialofficeravailableatthestation

shallremalninchargeofyourCourtandofficeduringyourabsence.

Dated Guwahati the January,2024

Station leave Permission'

Your letter No' DIB.I-1U2023-24lt8O dtd' 10'01'2024'

Yours faithfullY,
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9L/-
REGISTRAR (VIGILANCE)

ol.LoLl

il,'
Copy to:.
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